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Estimates of electrical energy consumption
395. SHRI KIRANMAY NANDA: Will the Minister of POWER be pleased to state:

(a) whether Government has estimated the State-wise consumption of electrical
energy if all households of the country are connected to grid power;

(b) if so, the details of power required, State-wise and year-wise, and
(c) the details of the plan to meet the targeted requirement of electrical energy?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH
GOYAL): (a) and (b) Yes, Sir. Government has estimated the State/UT-wise power
consumption of electrical energy under 19th Electric Power Survey (EPS). The details
of power required, State-wise and Year-wise from 2016-17 to 2021-22 are given in
the Statement (See below).

(c) As per the Draft National Electricity Policy (NEP), the expected Generation
capacity would be around 523 GW by March 2022 (inclusive of 175 GW of capacity
from Renewable Energy Sources). This is expected to meet the Peak Demand and
Energy Demand of 2021-22.

Statement
Details of power required State-wise and year-wise from 2016-17 to 2021-22

(A) State/UT-wise Electrical Energy Requirement (ex-bus) from 2016-17 to
2021-22 (Utilities) (MU)

State/UT 2016-17  2017-18 2018-19 2019-20 2020-21 2021-22
Delhi 31937 33070 34201 35380 36573 37778
Haryana 48991 51254 54062 57083 60336 63618
Himachal Pradesh 9726 10116 10523 10949 11394 11866
Jammu and Kashmir 14871 15543 16283 17109 18017 18819
Punjab 54118 57548 61076 64730 68502 72392
Rajasthan 73222 76569 79485 83168 87051 91216
Uttar Pradesh 108070 115688 123951 132476 141426 150797
Uttarakhand 13712 14766 15880 17007 18181 19406
Chandigarh 1876 1997 2070 2145 2223 2304
Northern Region 356521 376550 397530 420047 443704 468196
Goa 4236 4529 4802 5068 5332 5593

Gujarat 98376 105823 113187 120693 128368 136159
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State/UT 2016-17 2017-18  2018-19  2019-20  2020-21 2021-22
Chhattisgarh 27167 29171 31383 33463 35559 37840
Madhya Pradesh 68588 75209 81732 88022 94301 99871
Maharashtra 145396 153331 161926 171313 180338 189983
Dadra and Nagar Haveli 6550 7100 7653 8210 8775 9343
Daman and Diu 1991 2179 2327 2449 2577 2712
Western Region 352304 377343 403010 429217 455250 481501
Andhra Pradesh 54673 58846 63290 68034 73090 78540
Telangana 52695 61102 67630 75164 80700 84603
Karnataka 66146 69808 73636 77532 81622 85932
Kerala 24622 25875 27184 28535 29924 31371
Tamil Nadu 105923 111583 117505 123724 130189 136643
Puducherry 2990 3121 3254 3387 3521 3604
Southern Region 307047 330336 352549 376376 399047 420753
Bihar 21599 27352 28637 31017 35152 38416
Jharkhand 22847 24266 25880 27488 29052 30649
Odisha 26028 27575 29124 30302 31224 32164
West Bengal 57342 59148 61485 63979 66634 69361
Sikkim 484 520 548 577 607 638
Fastern Region 128300 138862 145674 153363 162669 171228
Assam 8997 9870 10831 11894 12959 14051
Manipur 1240 1419 1592 1769 1925 2103
Meghalaya 2094 2168 2242 2378 2470 2566
Nagaland 815 860 930 992 1059 1129
Tripura 1265 1328 1394 1456 1525 1595
Arunachal Pradesh 886 982 1089 1210 1345 1498
Mizoram 580 628 681 737 799 866
North Eastern Region 15876 17261 18758 20437 22083 23809
Andaman and Nicobar 329 356 385 414 446 475
Islands

Lakshadweep 52 54 55 57 59 62

Arr Inpia (ELECTRICAL

ENERGY REQUIREMENT)

11,60,429 12,40,760 13,17,962 13,99.913 14,83,257 15,66,023
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(B) State/UT-wise Peak Electricity Demand (ex-bus) from 2016-17 to 2021-22
(Utilities) (MW)

State/UT 2016-17 2017-18  2018-19  2019-20  2020-21 2021-22
Delhi 6318 6541 6764 6997 7233 7471
Haryana 9428 9861 10397 10975 11596 12222
Himachal Pradesh 1555 1618 1683 1751 1822 1898
Jammu and Kashmir 2278 2414 2565 2733 2920 3095
Punjab 11551 12283 12914 13559 14216 14886
Rajasthan 11535 12070 12540 13133 13761 14435
Uttar Pradesh 16067 17379 18821 20334 21948 23664
Uttarakhand 2153 2338 2536 2739 2953 3180
Chandigarh 400 425 441 457 474 491
Northern Region 55596 58899 62279 65919 69766 73770
Goa 624 674 721 767 813 858
Gujarat 15373 16558 17734 18937 20172 21429
Chhattisgarh 4348 4697 5080 5442 5809 6208
Madhya Pradesh 10766 11805 12829 13816 14802 15676
Maharashtra 20446 22491 23953 25544 27148 28866
Dadra and Nagar Haveli 861 943 1026 1112 1201 1291
Daman and Diu 313 343 3660 385 405 426
Western Region 50141 54673 58654 62728 663847 71020
Andhra Pradesh 8245 8874 9544 10259 11021 11843
Telangana 8300 10011 11262 12712 13757 14499
Karmataka 10895 11517 12169 12834 13534 14271
Kerala 4131 4341 4561 4788 5021 5263
Tamil Nadu 15412 16299 17230 18213 19240 20273
Puducherry 476 497 518 539 561 583
Southern Region 44782 48635 52171 56007 59581 62975
Bihar 3607 4733 4904 5308 6016 6576
Jharkhand 3905 4175 4378 4656 4915 5193
Odisha 4306 4560 4816 5016 5176 5340
West Bengal 10383 10817 11267 11724 12191 12688
Sikkim 129 139 146 154 162 170

Fastern Region 20883 22849 23868 25130 26633 28046
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State/UT 2016-17 2017-18  2018-19  2019-20  2020-21 2021-22
Assam 1550 1906 2091 2297 2502 2713
Manipur 232 267 303 339 372 410
Meghalaya 399 413 427 453 470 488
Nagaland 166 177 191 204 219 234
Tripura 297 315 333 351 371 391
Arunachal Pradesh 164 182 202 224 249 278
Mizoram 118 127 137 148 159 171
North Eastern Region 2810 3252 3537 3856 4170 4499
Andaman and Nicobar 67 73 78 84 91 97
Islands

Lakshadweep 10 10 10 11 11 11
At Inpia (Peak 161,834 176,897 183360 200,696 213,244 225,751

ELecTrRICITY DEMAND)

Payment of outstanding dues for works under RGGVY
396. SHRI NEERAJ SHEKHAR: Will the Minister of POWER be pleased to state:

(a) whether Government is aware that contracts awarded under RGGVY had been
distributed on sublet basis vide letter no. FLCL/MPMKVVCL/ERECTION/2010-11, to
smaller companies for erection of material/equipments of various materials for HVDS
work in MPMKVVCL-Bhopal circle under Pipariya;

(b) if so, the details thereof;

(c) whether Government is aware that awardee companies have arbitrarily withheld
the outstanding dues of smaller companies for the said site in spite of completion
of work; and

(d) if so, the details of the action Government would take in this regard against

the erring companies?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH
GOYAL): (a) to (d) As per information furnished by Madhya Pradesh Madhya Kshetra
Vidyut Vitaran Co. Ltd. (MPMKVVCL), no contract for erection of material/equipments
of various materials for HVDS work in MPMKVVCL-Bhopal circle under Pipariya
has been awarded to smaller companies under Rajiv Gandhi Grameen Vidyutikaran
Yojana (RGGVY) now subsumed under Deen Dayal Upadhyaya Gram Jyoti Yojana
(DDUGJY).



